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Government of India

Ministry of Environment Forest and Climate Change

(Forest Conservation Division)

*****

Indira Paryavaran Bhawan,

Jor Bagh Road, Aliganj,

New Delhi-110003

Dated: August, 2023

To,

Additional Chief Secretary (Forests),

Government of West Bengal,

Aranya Bhawan, Block LA-10A,

Sector-III, Salt Lake,

Kolkata- 700106

Subject: Request for withholding forest clearance and halt on change of

land-use in light of violation of FC conditions for Turga PSP, West Bengal-

regarding.

Sir,

I am directed to enclose a copy of representation dated July, 2023 as received from

the president/member(s) of Forest Right Committee, Purulia District, West Bengal.

The representation is self-explanatory and may kindly be seen.

In view of the above, Government of West Bengal is requested to examine the

matter and take appropriate necessary action on the representation as per law and

furnish Action Taken Report to this Ministry at the earliest.

Yours faithfully

Encl. as above

Sd/-

(Suneet Bhardwaj)

Assistant Inspector General of Forests

Copy to:

1. The Principal Chief Conservator of Forests (HoFF), Government of West

Bengal, Kolkata.

2. The Nodal Officer (FCA), O/o the PCCF (HoFF), Government of West

Bengal, Kolkata.

3. The Deputy Director General of Forest (Central), Regional Office,

Bhubaneswar,

4. Sub- Office, MoEF&CC, Kolkata.

5. Shri Sukram Murmu,President, Forest Right Committee, Hapania village,

Post Office- Ranga, Purulia District, West Bengal.
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Reminder I
 

Government of India
Ministry of Environment Forest and Climate Change

(Forest Conservation Division)
*****

Indira Paryavaran Bhawan,
Jor Bagh Road, Aliganj,

New Delhi-110003
Dated: 24.06.24

To
The Additional Chief Secretary (Forests),
Government of West Bengal,
Aranya Bhawan, Block LA-10A,
Sector-III, Salt Lake,
Kolkata- 700106
 
Subject: Request for withholding forest clearance and halt on change of
land-use in light of violation of FC conditions for Turga PSP, West Bengal-
regarding.
 

Madam/Sir,

I am directed to enclosed herewith a copy of the Ministry’s letter of even no. dated
16.08.203 vide which the Ministry enclosed a copy of self explanatory
representation dated July, 2023 as received from the president/member(s) of
Forest Right Committee, Purulia District, West Bengal. The Ministry therein
requested the State Govt. to examine the matter and take appropriate necessary
action on the representation as per law and furnish action taken report to this
Ministry at the earliest.

However, as on date, no reply is received from the State Govt.  It is once again
requested, to examine the matter and take appropriate necessary action on the
representation as per law and furnish action taken teport to this Ministry at the
earliest.

Yours sincerely

Encl. as above

 

(Dr. Dheeraj Mittal)
Assistant Inspector General of Forests

Copy to:

1. PCCF (HoFF), Government of West Bengal, Kolkata.
2. Nodal Officer (FCA), O/o the PCCF (HoFF), Government of West Bengal,

Kolkata.
3. DDGF (Central), Regional Office, Bhubaneswar,
4. Sub- Office, MoEF&CC, Kolkata.
5. Shri Sukram Murmu,President, Forest Right Committee, Hapania village,
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Post Office- Ranga, Purulia District, West Bengal.
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